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JUBTICE AND COMPANY AFFAIRS
(SHRI S. D. PATIL): (w) The cases
of confirmation are considered by the
respective  appointing  authorities/
cadre controlling authorities. Accord-
ing to the present policy the officers
who are away on deputation or
foreign service are considered and
approved for confirmation in absentia,
but the actual orders of confirmation
are issued only on their 1eversion to
their parent cadre/post, etc.

(b) The present orders regarding
confirmation in absentin are being
reviewed.

Reservation Quota for S.C./ST. for
Promelion of Gr.-II Officers in Delhi
Administration

2222, SHRI MAHILAL: Will  ithe
Mininster of IIOME AFFAIRS be plea-
sed to state:

(a) criteria now adopted by Delhi
Administration for promotion of
Grade-1I (Executive) officers to the
rank of Grade-I (Executive) posts;

(b) total number of persons pro-
moted to Grade-I (Executive) during

(b): Year Persons Promoted to
Grade—I (Executive) (including on
ad hoe basis).
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the last three yesrs, yesr-wise; and
the number of SC/ST out of them;

(c) total number of grade-II (Exe-
cutive) and number of SC/ST out of
them; ang

(d) whether quota reserved for SC/
ST is complete in bolh the grades of
posts if not, the reasons for the back-
log and when it will be completed?

THE MINISTER OF STATE IX_\X THE
MINISTRY OF ({IOME AFFAIRS
AND IN THE MINISTRY OF LAW,
JUSTICE AND COMPANY AFFAIRS
(SIHIRI § D. PATIL) Intormation
furnished by Delhi Administration is
given below:—

(a) Grade.Il (Executive) Officers
are promoted to the rank of Grade-—1
(Executive) posts in accordance with
the provisions laid down in Rule 6
of Delhi Adminijstration Subordinate
Services Rules, 1967.

General Sch. Sch. Total
Category Caste Tribe

1976 . .

1977 . . . . . .

1978

19 . .. 19

2 s .e 12
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{¢) Number of Grade—II (Executive) officialg (including officials working on

ad-hoc basis)

P

General Category

Sch. Sch. Total
Caste Tribe

' 518 . . . . . .
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() ‘l‘here is a back-log of reserva-
tion Scheduled Castes and
Schaduled Tribes in Grade-I (Ex-
ecutive). The  vacancies reserved
for Scheduled Castes and Scheduled
T'ribes could not be filled during
1876-1977 and 1978 as there was only
one Scheduled Caste candidate in
the zane of consideration adopted by
the Departmental Promolion Com-
mitiee and since departmental pro-
ceedings were pending against him,
the recommendations of the Depart-
mental Promotion Committee were
nlaced in a sealed cover in his case.
There was no Scheduled Tribe candi-
date within the zone of considera-
tion, No vucaney reserved for Sche-
dwied Tribe covld, therefore, be
filled.

Efforts are being made to complete
the hack-log in respect of Scheduled
Caste officials in the malter of recruit-
ment 10 Grade-1I (Executive) by direct
recruilment and by departmental com-
petitive  examination As regards
Scheduled Tribe officials efforts are
being made to complete the back-log
in matter of recruitment to Grade-II
(Executive) by direct recruitment.

For promotion to Grade-l (Execu-
tive), Grade-1I (Executive) is a feeder
service,
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